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(b) if so, lhe terms of reference of 
the Committee nnd its scope of functions 
and when the Committee will submit its 
report in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND CHE-
MICALS AND MINES AND METALS 
(SHRI NITIRAJ SINGH CHAUDHARY): 
(a) Tbe Advisory Council on Non-
Ferrous Metal~ had appointed a Committee 
to look into the recovery of secondary 
non.ferrous metals. Tbis Committee is 
collectinB details of availability of scrap 
and will suggest various possible measures 
for recovery of metallic values from 
residues and wastes in the country. 

(b) The terms of reference of the 
Committee are : 

(I) Study of the potential of the 
scrap generation in the country. 

(2) Position of utilisation of the 
scrap at prosen t. 

(3) Methods of collection of scrap 
and further scope of improve-
ment. 

(4) Classification of various t&'peS of 
scrap. 

(5) Position of the facilities for 
refining of scrap and residues in 
the countrr and scope for further 
improvement. 

(6) Suaseation for belter and areater 
utllil&tion of .crap in the countf\'. 
The Committee is eICpoc:ted to 
submit its report in four to five 
monthS. 

Settle •• t of IJ: .. enlcemen In bonier 
area. 

4533".: SHRI P.C. ADICHAN ~ 
. stUll HIMATSINGKA: 

. Will the' Minister of DBFENCE be 
pleased to Itat. : 

(a) whether there is any proposal to 
settle ex-servicemen in the border areas, 
especially in Jammu and Kashmir (includ. 
inB Ceaselire line), NEFA and Naaaland 
for ensuring security of the borders; and 

(b) if!!O, t he details thereof? 

THE MINISTER of DEFENCE (SHRI 
JAGJIWAN RAM): (a) and (b). The 
Central Government welcome and have 
been encourasina the resettlement of 
eIC.servicemen in border areas. Various 
schemes in this connection are under 
consideration of the State Governments 
and the Union Territories. 

The above question was recently 
discussed at a conference of the Chief 
Secretaries of States. It was concluded 
that score for res~ltlement on the 
borders existed in some States like 
Gujarat, Rajasthan, Himachal Pradesh 
and NEFA, while in other States includ-
inB Jammu & Kashmir and Naaaland, the 
scope was very limited. Tho States and 
Union Territories, have, however, aareed 
to undertake detailed surveys before the 
scbemes are taken in hand. It will not 
be in the public interest to disclose the 
details of the sehemes. 
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4524 . ..n ~ ~ "'~ : iflll ~ 
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if ~ ,,~(.u .§ 10 'Jft'r): (iii) 
rn~" ~~;r if ~ 'ff'fCl''1''f if 
~ ~ 'ff'ltllll£ if 'I1T'tr if ~f~-~T'l' ~ IfW,er 
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~ ~ ~ ~fq'er 142 ;:ftr-
;:I'l' If(ll')f~ it; 'ffa'mt; 
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1ft ;in' ,..", t I 

Str-atJa of cia •• IV.taa Ip MIDI.k,. of· 
Defe_ 

4525. SHRI AIUUN SINGH BHA-
DORIA: Will the Minister ofDBPBNCB 

be pleued to state : 

(a) whether Senior Officers/Ministers 
of his Ministry are havinl 200 per cent or 
more Class IV staff tban what tbey are 
authorised to bave; and 

(b) the actual deployment with each 
Deputy Secretary. Joint Secretary, Addi-
tional Secretary and Secretary, Ministry oC 
Defence, Secretary Supply; Secretary Defe-
nce Production; Minister in Ministry of 
DeCence; Minister of Defence Production 
and Defence Minister, with designation d 
Class IV Stall' ? 

THE MINISTER OF DEFENCE (SHRI 
JAGJlWAN RAM) : <a) The overall 
strength of Class 1 V staff oC the Ministry 
i~ calculated on the basis of the I=rescribed 
norms. Actual deplo,ment is based on 
the pattern of actual requirement from 
time \0 time. The work load both in the 
offices of Ministers and senior officers has 
been increasinl. 1\ involves movement oC 
large Dllmber oC paper~ to offices located 
in dill'erent Car olr buildings. To meet 
these needs, Class IV staff have been 
deploye.l with Ministers and some: of tbe 
senior officers by internal adjus'ment 
within tbe sanctioned strength. 

(b) A Itatement Ilv ing the required' 
information is laid on tbe Table oC the 
House. [Placed in library. See No. LT-
4568/70]. 

Rev /led lIIOde 01 repa,m,Pl 01 
boallne 'oaPI 

4526. SHRI HARDAYAL DEVGUN. 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS 
HOUSING AND URBAN DEVELOP-
MENT be pleased to state : 

(a) ",hether the Finance Ministry had 
issued orders some time .iD 1968 revwJlI 
the mode oC repa,ment oC· houlJn. ·lOans 
sanctioned by tbe Delhi Adminiitration ; 

(b) wbether the rat. oC interest on 
tbo,. 10UI al also reduced Crom 61· per 
cent to 6 per OInt; 




